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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT

. BULLETIN PART-II
(General information relating to legislative and other matters)
Monday, October, 24" 2005/02 Kartika 1927 (Saka)

No. 112

Sub: Constitution of Select Committee on ‘The Delhi Water
Board(Amendment) Bill, 2005’

Hon’ble Members are informed that the Hon’ble Speaker, Dethi Vidhan Sabha has
nominated the following members to the Select Committee to go into the various aspects of
‘the Delhi Water Board (Amendment) Bill, 2005 and submit its report to the House:

1. | Shri Ram Babu Sharma Chairman

2. | Smt. Sheila Dishit Member
(Minister-in-charge of the Bill)

3. | Dr. S.C. Vats Member

4. | Shri Bheeshm Sharma Member

5. | Shri Shadi Ram ' Member

6. | Shri Tarvinder Singh Marwah | Member

7. | Shri Vijay Jolly Member
8. | Shri Moti Lal Sodi Member
9. | Shri Ramesh Bidhun Member

SIDDHARATH RAO
Secretary



